
HIGH COURT OF PUNJAB AND HARYANA AT CHANDIGARH 

NOTIFICATION 
No. 134                Dated:  05.08.2025 

 In exercise of the powers conferred under Rule 3-A (vi) of Chapter-6, Part-B, 

Punjab and Haryana High Court Rules and Orders, Volume V, Hon’ble the Chief 

Justice has been pleased to include the name of the 152 Advocates mentioned as 

below, on the Roll of Advocates with effect from date of this notification. 

2.  The Roll of Advocates is valid for a term of Five Years from the date of this 

notification or for such term as extended by Hon’ble the Chief Justice. The application 

for renewal of name on the Roll of Advocates shall be required to be filed alongwith 

requisite certificate from the Bar Association/Advocates Association, Punjab and 

Haryana High Court or from the Registrar General of Punjab and Haryana High 

Court, as and when required. 

3.  As per Rule 3-A (i) of Chapter 6, Part-B, Punjab and Haryana High Court Rules 

and Orders, Volume V, unless the Court grants leave, an Advocate who is not on the 

Roll of Advocates in the Punjab and Haryana High Court, shall not be allowed to 

appear, act or plead in the Punjab and Haryana High Court as the case might be unless 

he /she files appointment alongwith an Advocate who is on such roll of Punjab and 

Haryana High Court. 

4. It is mandatory by the Advocate to mention the Number on Rolls (NoR) as 

assigned in Column No. 2 of the list below in all petitions/applications/vakalatnama 

etc. wherever the signature of an Advocate appear. 

5. The request for making correction/change in the particulars on Roll of 

Advocates can be made to the Registrar General of this Court. 

6. Name of an Advocate can be removed, either temporarily or permanently, from 

the Roll of Advocates on the following grounds:- 

(a) if he/she ceased to practice; 
(b) if he/she is disqualified as an advocate by the Bar Council; 
(c) if he/she is found guilty of mis-conduct of Court or otherwise; 
(d) if he/she is convicted of an offence involving moral turpitude or for 

contempt of Court; 
(e) if he/she has migrated from India; 
(f) if he/she changes place of practice from the Chandigarh, District  Mohali 

and District Panchkula; 
(g) if he/she has expired; 
(h) on his/her request; 
(i) on any other ground as deemed fit by the Hon’ble the Chief Justice or 

any other competent authority to be appointed by the Hon’ble Chief 
Justice of High Court of Punjab and Haryana for this purpose. 
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Sr. No. Number on Rolls 
(NoR) 

Name of Advocate,       
(Sarv Shri) 

Father’s/Husband’s Name 
(Sarv Shri) 

Enrolment Number

1 PH250373 Aakash Deep Singh Sukh Raj Singh PH-3106-2023 
2 PH250374 Aakash Rana Ram krishan PH-3356-2024 
3 PH250375 Aakriti Sharma Sukinder Kumar PH-3542-2023 
4 PH250376 Aastha Vijay Kumar Goyal PH-6430-2022 
5 PH250377 Abhinav Lochab Dhanbir Lochab PH-72-2023 
6 PH250378 Abhinav Mahajan Ajay Mahajan PH-2856-2023 
7 PH250379 Abhishek Garg Sunderlal Garg D-3781-2020 
8 PH250380 Abhishek Pahel Sunil Pahel PH-5451-2022 
9 PH250381 Abhishek Singla Jatinder Singla PH-8314-2021 
10 PH250382 Achintaya Soni Ramesh Kumar Soni PH-3614-2023 
11 PH250383 Aditya Partap Brijesh Partap PH-3286-2022 
12 PH250384 Ajay Chhikara Amir Singh P-636-1999 
13 PH250385 Akanksh Mangat Ram PH-7603-2022 
*14 PH250386 Akashpreet Singh Sikander Singh PH-1538-2025 
15 PH250387 Akshita Tandon Harsh Tandon PH-3127-2024 
16 PH250388 Aman Mor Tulsi Ram PH-4851-2022 
17 PH250389 Aman Raj Bawa Gupteshwar Bawa P-836-2012 
18 PH250390 Amit Bajaj Vijay Kumar  P-1405-2004 
19 PH250391 Ankit  Jaspal PH-9413-2022 
20 PH250392 Ankita Chaudhary Rajiv Choudhary PH-3679-2023 
21 PH250393 Ankush Chowdhary D.L. Chowdhary P-317-2012 
22 PH250394 Anu Malika Gulshan Kumar PH-5060-2021 
23 PH250395 Areetinder Singh Iqbal Singh PH-3562-2024 
24 PH250396 Arjun Sawhni Sanjeev Sawhni PH-2522-2024 
25 PH250397 Arjun Sood Vinish Sood PH-9621-2021 
26 PH250398 Arunim Kathuria Rohit Kathuria PH-3673-2023 
27 PH250399 Arushi Dubey Naresh Dubey PH-4178-2021 
28 PH250400 Arvind Kumar Satbir Singh P-2912-2010 
29 PH250401 Arvind Pratap Surinder Kumar P-3514-2018 
30 PH250402 Asheesh Suresh Kumar PH-3880-2024 
31 PH250403 Ashish Kumar Sharma Suresh Kumar PH-607-2023 
32 PH250404 Asutosh Kumar Singh Vijay Kumar Singh PH-3664-2023 
33 PH250405 Astik Vaid Col. Rajiv Vaid PH-8068-2021 
34 PH250406 Atul  Joginder Pal PH-7019-2019 
35 PH250407 Babita Gupta Jethu Ram Gupta P-1068-A-1994 
36 PH250408 Bachanpreet Singh Harjeet Singh PH-4901-2019 
37 PH250409 Balraj Singh Parlhad Singh PH-1829-2020 
38 PH250410 Bharat Garg Om Parkash PH-5421-2024 
39 PH250411 Bhavnish Kumar Wadhwa Surinder Kumar Wadhwa PH-3686-2022 
40 PH250412 Bijayananda Mishra Mukunda Mishra PH-4521-1-2022 
41 PH250413 Binayreet Sidhu Paramjeet Sidhu PH-793-2024 
42 PH250414 Deepinder Singh Virk Bhupinder Singh Virk PH-6981-2022 
43 PH250415 Devinderpal Singh Batra Sarbjit Singh Batra PH-5380-2023 
44 PH250416 Digvijay Parihar Inder Mohan Parihar PH-3319-2024 
45 PH250417 Divya  Ajay Kumar PH-4577-2024 
46 PH250418 Divyanshu Arun Kumar Mittal P-1762-2017 
47 PH250419 Dixit Raj Kapoor Varinder Kapoor P-4364-2017 
48 PH250420 Diya Bhagwan Vikram Bhagwan PH-2899-2024 
49 PH250421 Gagandeep Sanjay Kumar PH-5385-2023 
50 PH250422 Gaurav Satish Kumar P-4929-2018 
51 PH250423 Gurinder Singh  Balvir Singh PH-8618-2023 
52 PH250424 Gurinder Singh Dhillon Surinder Singh Dhillon PH-2423-2020 
53 PH250425 Gurmanjot Singh Saggi Sukhwinder Singh PH-3764-2023 
54 PH250426 Gurpreet kaur  Swaran Singh PH-5456-2021 
55 PH250427 Gurpreet Kaur Litt Tirath Singh PH-1305-2025 
56 PH250428 Gursher Singh Damindra Jit Singh PH-839-2024 
57 PH250429 Harman  Rajesh Kumar P-3491-2016 
*58 PH250430 Harmanpreet  Sarabjeet Singh PH-6093-2024 
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Sr. No. Number on Rolls 
(NoR) 

Name of Advocate,       
(Sarv Shri) 

Father’s/Husband’s Name 
(Sarv Shri) 

Enrolment Number

59 PH250431 Harmanpreet Kaur Sukhwinder Singh PH-1468-2022 
60 PH250432 Harnanak Singh Harjeet Singh PH-4409-2024 
61 PH250433 Harsh Pardeep Kumar PH-2166-2024 
*62 PH250434 Harshit Singla Rakesh  PH-3650-2024 
63 PH250435 Himanshu Ashok Kumar Goyal PH-53-2022 
64 PH250436 Hitansh Mohan Naresh Mohan P-2648-2017 
65 PH250437 Honey Passi Sandeep Kumar Passi PH-7180-2024 
66 PH250438 Inderjeet Sihag Sandeep Sihag PH-9803-2022 
67 PH250439 Ishaan  Rajesh Marwaha PH-3223-2024 
68 PH250440 Jasleen Kaur Baljinder Singh PH-6253-2024 
69 PH250441 Jasman Singh Gill  Gurjeet Singh Gill  PH-2596-2019 
70 PH250442 Jasmeet Singh Kang Gursharan Singh Kang PH-3506-2024 
71 PH250443 Jasmine Ashish Kumar PH-4872-2022 
72 PH250444 Jasraaj Parmar S.P.S. Parmar PH-3085-2021 
73 PH250445 Jastaran Chhatwal Paramjit Singh Chhatwal PH-5593-2019 
74 PH250446 Jayant Puneet Bamal Ramesh Kumar Bamal P-5870-2018 
75 PH250447 Jonti Phogat Virender Phogat PH-8914-2022 
76 PH250448 Jugraj Singh Sukhwinder Singh PH-3219-2019 
77 PH250449 Kailash Rani Khajan Singh PH-1874-2019 
78 PH250450 Karamjit Singh Surendra Singh PH-7586-2024 
79 PH250451 Karanbir Singh  Raghbir Singh P-770-2014 
80 PH250452 Khushpal Singh Harbans Singh PH-9281-2023 
81 PH250453 Kimreet Kaur Khurana Narinder Singh PH-3571-2024 
82 PH250454 Kshitij Gupta Karmvir Gupta P-1315-2014 
83 PH250455 Lovedeep Sandhu Ajaib Singh PH-8874-2023 
84 PH250456 Mandeep Kaur Parminderjeet Singh PH-3904-2024 
*85 PH250457 Manish Goel Suresh Kumar PH-1723-2025 
86 PH250458 Manjit Singh Ajit Singh PH-4483-2020 
87 PH250459 Mankirat Kaur Sra Baljinder Singh PH-3410-2020 
88 PH250460 Mansi Gurnam Singh Giri PH-4247-2023 
89 PH250461 Mayur Singla Mohinder Pal Singla P-2830-2018 
90 PH250462 Mitika Gupta Vinod Kumar Gupta PH-3490-2020 
91 PH250463 Mittardeep Singh Dilbag Singh P-5227-2018 
92 PH250464 Nikita Sharma Surinder Sharma PH-2353-2021 
93 PH250465 Pargat Singh Harpal Singh P-604-1994 
94 PH250466 Parminder Kaur Gurcharan Singh PH-3824-2024 
95 PH250467 Parminder Sandhu Harpreet Sandhu PH-8875-2022 
96 PH250468 Parmish Malkhan Singh PH-3323-2020 
97 PH250469 Prabhjot Singh Chahal Mandeep Singh Chahal PH-2809-2024 
98 PH250470 Prashant Lather Joginder Singh Lather P-3097-2018 
99 PH250471 Preet Agroa Harjeet Singh PH-2733-2024 

100 PH250472 Pritam Ishwar Singh P-1249-2017 
101 PH250473 Radha Singh Shamsher Singh PH-420-2023 
102 PH250474 Radhika Baljeet Singh HIM-247-2022 
103 PH250475 Rahul Baldev Singh PH-202-2025 
104 PH250476 Rajbinder Singh Jalor Singh PH-10205-2023 
105 PH250477 Rajeev Kumar Takkar Bishamber Dass Takkar P-655-1992 
106 PH250478 Ram  Rajinder Singh PH-1488-2023 
107 PH250479 Ram Vir Arya Ranvir Singh Arya PH-7181-2023 
108 PH250480 Ramandeep Kaur Raj Kumar PH-7385-2021 
109 PH250481 Ravinder Kumar Nasib Singh PH-9011-2023 
110 PH250482 Reetika Narinder Sabharwal PH-7460-2021 
111 PH250483 Ridhima Khindria Anil Khindria PH-4037-2023 
112 PH250484 Rishi Pal Babu Ram P-531-1992 
113 PH250485 Robin Singh Bhullar Pipal Singh Bhullar PH-8199-2022 
114 PH250486 Roopse Sharma Sushil Kumar PH-4449-2020 
115 PH250487 Sachin Sharma Vijay Sharma P-1196-2004 
116 PH250488 Sahil Loura Pawan Kumar PH-3517-2024 
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Sr. No. Number on Rolls 
(NoR) 

Name of Advocate,       
(Sarv Shri) 

Father’s/Husband’s Name 
(Sarv Shri) 

Enrolment Number

*117 PH250489 Saksham Bhardwaj Subhash Chander 
Bhardwaj 

PH-2001-2025 

118 PH250490 Sakshi Mittal Naresh Kumar PH-592-2022 
119 PH250491 Saloni Pritam Singh PH-5637-2023 
120 PH250492 Sarabjot Singh Avtar Singh PH-7814-2023 
121 PH250493 Satnam Singh Jaswinder Singh PH-6768-2019 
122 PH250494 Sourabh Chauhan  Subhash PH-4305-2023 
123 PH250495 Saurabh Verma Girdhari Shanker Verma PH-5635-2023 
124 PH250496 Saurav Bajaj Rajinder Bajaj PH-3708-2022 
125 PH250497 Shahbaaz Singh Jagdeep Singh PH-6598-2019 
126 PH250498 Shahid Anwer Muhammad Anwer PH-213-2020 
127 PH250499 Shivangi Sharma Rajesh Sharma PH-5094-2023 
128 PH250500 Shiwani Pritam PH-9901-2022 
129 PH250501 Shivani Nagpal Sohan Lal P-5598-2018 
130 PH250502 Shreshth Sharma Sandeep Sharma PH-8454-2023 
131 PH250503 Shwas Bajaj Surinder Bajaj PH-3615-2023 
132 PH250504 Siddhant Kant Shashi Kant P-795-2013 
133 PH250505 Soeb Khan Shrif PH-3750-2023 
134 PH250506 Sohail Singh Brijendra Singh PH-5698-2019 
135 PH250507 Sourabh Kandoi Govind Ram R-192-2022 
*136 PH250508 Subhash Saini Krishan Lal PH-5647-2024 
137 PH250509 Sudhir Sharma Ramesh Sharma P-2316-2007 
138 PH250510 Sukhbir Hooda Sewa Singh Hooda P-1661-2014 
139 PH250511 Sunil Bhardwaj Bhagat Ram Bhardwaj PH-5673-2023 
140 PH250512 Sunil Kumar Ghuran Shah PH-3525-2024 
141 PH250513 Sunny Ramesh Kumar PH-1910-2020 
142 PH250514 Surinder Choudhary A.S. Hooda P-250-1-A-1994 
143 PH250515 Tanishq Aggarwal Manoj Kumar Gupta PH-5813-2022 
*144 PH250516 Tej Bahadur Yadav Ram Das Yadav PH-2407-2024 
*145 PH250517 Vijender Kumar Jagmal Singh PH-820-2025 
146 PH250518 Vikrant Subhash Chander PH-3447-2022 
147 PH250519 Viney Kumar Surinder Kumar PH-5169-2023 
148 PH250520 Viransh Kumar Ghawari Balraj Ghawari PH-6223-2022 
149 PH250521 Vishal Saini Sheesh Ram Saini P-2805-2016 
150 PH250522 Vishesh Dangi Virender  PH-4412-2022 
151 PH250523 Yadwinder Singh Kuldeep Singh P-1538-2017 
152 PH250524 Yash Goyal  Sushil Goyal PH-418-2025 

 

Note:   *Name included on Roll of Advocates provisionally for a period of two years w.e.f. the date of this notification.  

 

BY ORDER OF HON'BLE THE CHIEF JUSTICE 

             
                  Sd/- 

REGISTRAR GENERAL 
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Endst. No.17540           Dated: 05.08.2025 

Copy forwarded to:- 

1. The Controller, Printing and Stationery Department, Punjab with the request 
that the notification may be published in Punjab Gazette Part-III. 

2. The Controller, Printing and Stationery Department, Haryana with the request 
that notification may be published in Haryana Gazette Part-III. 

3. The Controller, Printing and Stationery Department, U.T. Chandigarh with the 
request that the notification may be published in U.T. Chandigarh Gazette Part-
III. 

4. The Chairman, Bar Council of Punjab and Haryana, Law Bhawan, Sector 37-A, 
Chandigarh for information and with a request that as and when the name of an    
Advocate is suspended/removed from the Roll of Bar Council of Punjab and 
Haryana,  the intimation thereof be given to the Registrar General of this Court. 

5. The President, High Court Bar Association, Chandigarh for information and 
with a request that as and when the name of an Advocate is suspended/removed 
from the Roll of Bar Council of Punjab and Haryana,  the intimation thereof be 
given to the Registrar General of this Court. 

6. Superintendent Lok Adalat, Litigation, Computer, DRR & CRC Branches of 
this Court. 

 
           

   Sd/-      
REGISTRAR GENERAL 


